(TO BE PUBLISHED IN PART II SECTION 3 (ii) OF THE GAZETTE OF INDIA)

COVERNMENT OF INDIA
MINISTRY OF FINANCE
DEPARTMENT OF REVENUE
CENTRAL BOARD OF DIRECT TAXES

t 32 2.k 53]
New Delhi, the LU March, 1999
NOTIPECATION_

F.No. (204/17/97-ITA.I1). It is notified for general
informatien that M/s. Andhara Bank Heusing Fimance Limited, lst Fleer,
United India Insurance Bldg., Basheerbagh, Hyderakad-500029 has been
approved by the Central Covernment feor the purpeses of Sectien
36(1)(viii) ef the Income-tax Act, 1961 fer the assessment years
1998-99 & 1999.-2000. |

2. The appreval is subject te the cenditisn that:

(i) the company has the main ebjeact te carrying on the business

f Ertviding long term finance fer censtructien er purchase
suses fer residential purpeses;

(ii) the cempany submits every year a cepy of its. audited pre-
fit and less acceunt and bal ance-sheet alengwith a state-
ment of deduction claimed under this sectien befere its

due date fer filing return ef income under section 139(1)
of the Income-tax Act, 1961.

{iii) special reserve as required is created and maintained as
per the Act; and

(iv) all sther cenditiona centained in sectien 36(1)(viii) ef
the Inceme-tax Act, 1961 are fulfilled.

(m&mx R. DHARAN)

Under Secretary te the Govt-nf India..
Netificatien Ne. l0B3S (F.Ne..204/17/97-ITA.1I) :

To, -
The Manager,
Cevernment ef India Press,
Mayapuri, New Delhi,
Cepy teo:
L. M/s. Andhara Bank Heusing Finance Limited, Hyderabad.
2, All CCsIT and DsGLT.
3. CRAG of India (40 cepies).
4, Jeint Secy. & Legal Adviser, Mlnistry of Law, New Delhi.
E. Addl Secy. (Admn.) Department ef Revenue, New Delhi,
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